Department Government

Sundaram Mahadeo Autoworld Pvt Ltd

List of Creditors under clause (ca) of regulation 13(2) of IBBI (Insolv ion Process for Corporate Persons) R, i 2016.

Category: List of Operational creditors (Government Dues)
Date of Commencement of CIRP: 20-01-2023; List of Creditors is Pursuant to claims received and updated as on 09-10-2023
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Autonomous Dues towards
Emilosees State Insurance |B0%Y under the non-payment of
mployees SIe SUANce |y g oigtry of 02.06.2023 915263.00 38293373 |contribution by - - - - - - 532329.27) - Note 1
Corporation -
Labour and company and
Employment interest thereof
Assistant Commissioner of |/ 210ROmOuS 17:05.2023 (Form B
. ” Body under the date) ) VAT, Entry Tax _ N
Taxes. Tezpur Unit. Taxation | i 18.07.2023 Reccipt 170,16,848 LSB60TIL| e s - - - - - - 11.47.137) Note 2
Department, Assam .
Finance date)
TOTAL 17932111.00 16252644.83 - - - 1679466.17 0.00
Note 1

Based on the information and documents available, the best e:

Note 2

of the amount claimed has been made for the same.
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in the claim 1by the While the Tejection relates to the unavailability of information required for verification




